
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 17.08.2021 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,  

Member (Technical) 

 

For Judgment 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App (AT) 

(CH) (Ins) No. 

08/2021 

Shapoorji Pallonji and Company Private 

Limited  

Vs 

Shore Dwellings Private Limited  

Deepika Murali 

Karthick Sundaram 

Aswini S 

Anusha Peri 

Anish Gupta 

Anupama Hebbar 

Vikas Mahendra 

M. S. Shyam Sundar  

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

2. Comp App (AT) 

(CH) (Ins) No. 

193/2021 

Ashih Arjun Kumar Rathi Liquidator of Ind 

Bharath Power (Madras) Ltd 

V 

Kanumuru Raghu Rama Krishna Raju & 12 ors 

Swetha Dubey 

Abhimanyu Redhu 

Shantanu Naresh 

Ishita Srivastava 

 

3. Comp App (AT) 

(CH) (Ins) No. 

194/2021 

Chandra Sekaran  

V 

Appu Hotels Limited & 10 ors 

A S Sathish Kumar 

PCS 

 

 

4. Comp App (AT) 

(CH) (Ins) No. 

195/2021 

Upendra Kumar Agarwal 

Suspended Director of Surya Towers 

V 

State Bank of India & anr 

S. Rajagopalan 

 

 

 

For Admission (after notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

5. Comp App (AT) 

(CH) (Ins)No. 

127/2021 

Power Finance Corporation Ltd & 2 ors 

V 

Ashish Arjunkumar Rathi RP (Now Liquidator) 

for Ind – Barath Power (Madras) Limited & 13 

others 

Deepak Khurana Abhijeet Sinha 

Ms. Shweta Dubey R1 

DVAS Ravi Prasad – 

R2, 3, 3, 7, 8, 10, 11, 

12 & 14 

Anant Merathia R13 

6. Comp App (AT) 

(CH) (Ins) No. 

139/2021 

Asish Kumar Rathi Liquidator for M/s. Ind 

Barath Power (Madras) Ltd 

Abhijeet Sinha 

Shweta Dubey 

 

7. Comp. App (AT) 

(CH) (Ins) No. 

55/2021  

B.Sreekala  

Vs  

M/s.AL Sadiq Sweets & Another 

Sankar P Panicker Vkiram Karla – R1 

Mrs. J Parimalam R2 

8. Comp App (AT) 

(CH) (Ins) No. 

157/2021 

R. Arumugasamy 

V 

Ashok Velamur Seshadri RP of RA Swamy 

Trading P Ltd & anr 

S. Varsha 

K. Ananth 

Vidyalakashmi Vipin 

Vipin Warrier – R1 

9. Comp App (AT) 

(CH) (Ins) No. 

158/2021 

R. Arumugasamy 

V 

Ashok Velamur Seshadri RP of RA Swamy 

Trading P Ltd & anr 

Naveen Kumar Murthi 

b 

G. V. Mohan Kumar 

Vidyalakashmi Vipin 

Vipin Warrier – R1 

 

 

 

 



 

For Directions (Completion of Pleadings/filing of Convenience Compilations) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

10. TA. No. 18/2021 

& 44/2021 

(Comp App (AT) 

No. 325 & 328 

/2019)  

Shankar Sundaram 

V 

Amalgamations Limited & 25 others  

K.Ravi 

R. Muruan 

Shanthanu Singh 

 

325/2019 

Krishna Srinivasan 

Geethi Ara 

R1, 3, 4, 6-11, 13, 16 

Rohini Musa R24-R26 

D. Prabakharan R12 

328/2019 

Krishna Srinivasan R1, 

2, 7-13, 15-27, 29-36, 

39-43, 46 

Geethi Ara R1, R3, R4, 

6-11, 13 & 16 

Rohini MusaR24-R26 

D. Prabakharan R37 

11. TA No.38/2021 

(Comp App (AT) 

No. 80/2021) 

State Bank of India 

 V 

Bharath Infra Export & Import Ltd  

Sanjay Kapoor 

V M Kannan 

Mega Karnwal 

Arjun Bhatia 

Lali Rajput 

Garima Jain 

Balaji Srinivasan -

Respondent 

12. TA No. 39/2021 

(Comp App (AT) 

No. 427/2020) 

S. Sudeep  

 V 

Dhanalakshmi Bank Ltd & anr 

Asish Makhija 

Akanksha Vasudev 

Richa Singh 

Aswini Kumar Singh 

P V Dinesh – R1 

Raju P K - R2 

13. TA No. 40/2021 

(Comp App (AT) 

No. 1087/2020) 

S. Ravindranathan 

V 

Sundaram BNB Paripass Home Finance 

Limited & anr 

Kartik Malhotra 

 

Satyanarayan 

Srinnivasan – R1 

14. TA No. 41/2021 

(Comp App (AT) 

No. 87/2020) 

Indus Motor Co P Ltd & 7 ors 

V 

T P Anil Kumar & 3 ors 

Angad Varma 

K. S. Ravichandran 

PCS 

Prashant Kumar 

Toyesh Tewari  

Kumar Anurag Singh 

Abhisek Jain 

Akila Jayaraj 

R1-R4 

15. TA No.  42/2021 

(Comp App (AT) 

No. 204/2020) 

Indus Motor Co P Ltd & ors 

V 

T P Anil Kumar & 3 ors 

Angad Varma 

K. S. Ravichandran 

PCS 

Prashant Kumar 

Toyesh Tewari  

Kumar Anurag Singh 

Abhisek Jain 

Akila Jayaraj 

R1-R4 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                 (Chennai Bench) 

For Assistance,     

 1.Asst.Registrar - PH No. : 044-2888 0500 

         CELL      : 9444687246 

 

2.Court Officer  - PH No. : 044-2888 0450 

     CELL      : 9445892169 

 

 

 

http://www.nclat.nic.in/

